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DR. KRUPASINDHU BHOI (Sambal-
pur): Sir, there is drought in many parts 

of the country. 
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PAPERS LAID ON THE TABLE-Contd. 

AUDITED ACCOUNTS OP CENTRAL COUNCIL 

FOR RESEARCH IN YOGA AND NATUROPATHY, 

NEW DELHI FOR 1980-81, ANNUAL REPORT 
ETC. OF NATIONAL ACADEMY OF MEDICAL 

SCIENCES (INDIA), NEW DELHI FOR 1980-

81, REPORTS ETC. OF CENTRAL RESEARCH 
INSTITUTE (YOGA) AND VISHWAYATAN 

YoGASHRAM. 

THE DEPUfY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI KU M UDBEN M. 

JOSHI) :  I beg to lay on the Table. 

(I) (i) A copy of the Audited Ac-
counts (Hindi and English vert:iions) 

of the Central Council for ~  in 
Yoga and Naturopathy, New Delhi, for 
the year 19'80-81. 

(ii) A statement (Hindi and English 
versions) s.howing reasons for delay in 
laying the documents mentioned at ( l} 
(i) above. 

(2) (i) A copy of the  Anm.ual Report 
(Hindi and English versions) of the 
National Academy of Medical Sciences 

{India), New DeJhi, for the year 1980-81 
along with Accounts and the Audit Re-
port thereon. 

(ii)  A statement (Hindi 0nd English 

version ) showing reasons for delay in 

laying tbe documents mentioned at (2) 
(i) above. 

( 3) ( i) A copy of the Report (Hindi 
and English version ) on the working of 
the (i) Central  R e earch Institute (Yoga) 
and (ii ) Vishwayatan Yogas.hram for" 
t ~ period from the 24th Miay, 1977 to 

~t  February, 1980 together with .Ac-
counts and tlie Audit Report thereon. 

(ii) A statement (Hindi encl E ngli o 
versions) showing reason'3 for delay in 
laying the docume nts mentioned at (3) 
{i) 'above. 

12.15 hrs. 

MESSAGE FROM RAJY A SABHA 

SECRETARY: Sir, I have to report the 
following message received from the 
Secretary-General of R ajya Sab.b.a :-

"In accordance with the provisions of 
rule 111 of the Rules of Procedure and 
Conduct of Business in the Rajya Sabha, 
I am directed to encolse a copy of the 
, Payment of Wages (Amendment) Bill, 
1982. which has been passed by the 

Rajya Sabha at its sitting  h lrl on the 
19th July, 1982." 

PAYMENT OF. WAGES (AMENDMENT) B1u. 
Ac; PASSED BY RAJYA SABHA 

SECRETARY: Sir, I lay on the Table 
of the House the Payment of Wages 
(Amendment) 13ill, 1982, as passed by 
Rajya Sabha. 

SHRT M. KANDASWAMY: (Tiruchen-

J?Ode) : Sir. Yesterday I had given a notice 
of privilege motion. 


